3017. Written Answers

+[GOLDSMITHS PROVIDED EMPLOYMENT
THROUGH EMPLOYMENT EXCHANGE,
. DEeLur

*406, Surt V. M. CHORDIA: Will
the Minister of FINANCE be pleased
to state:

(a) the number of goldsmiths who
submitted applications for employment
to the Employment Exchange, Delhi
up to 31st December 1963 since the
enforcement of the Gold Control
Order; and

(b) how many of them got employ-
ment through the Employment Ex-
change?]
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+[THE MINISTER oF PLANNING
(SHRI B, R. BHAGAT): (a) 742.

(b)Y 27.]

COMMITTEES AND ADVISORY BOARDS IN
HeALTH MInNISTRY

*407. Suri M. P. BHARGAVA:
Will the Minister of HEALTH be plea-
sed to state:

(a) the number of committees
working under her Ministry as on the
1st January, 1964;

(b) the number of Advisory Boards
functioning for her Ministry as on the
1st January, 1964; and

{c) the number of reports of com-
mittees received during the years
1962 and 1963?

Tre DEPUTY MINISTER 1N THE
MINISTRY or HEALTH (Dr. D. S.
RaJu): (a) Fifty.

(b) Four,
(¢) Ten.

+[ 1 English translation.

[RAJYA SABHA ]

to Questions
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IMPORT LICENCES

*408. Surt KRISHNA CHANDRA:
Will the Minister of INTERNATIONAL
TRADE be pleased to state whether
it is a fact that the issue of import
licences is kept in abeyance on receipt
of a complaint against any firm alleg-
ing incomplete utilisation and subse-

quent misuse of the materials pre-
viously imported by the firm?
THE MINISTER or INTER-

NATIONAL, TRADE (SHrR1 MawU-
Buar Suag): Issue of import licences
is not kept in abeyance when preli-
minary enquiries are being made on
complaints against any firm. How-
ever, in respect of complaints where
such enquiries through the concerned
recommending authoritie; reveal a
prima facie case, issue of import licen-
ces is withheld for a short period for
further investigation,

SALE OF CEMENT FACTORIEs IN PAKIS-
TAN BY A.C.C. Lp.

*409. SHrr P. ABRAHAM: Will the
Minister of INDUSTRY be pleased to
state:

(a) whether the Associated Cement
Companies Ltd has sought Govern-
ment’s permission to sell its cement
factories in Pakistan; and

(b) if so, what are the terms and

conditions of the sale?

Tae MINISTER or INDUSTRY
(Sprr N. KaNUNGo): (a) Yes, Sir.

(b) The terms and conditions are at
present under discussion between M/s.
A.C.C. Ltd. and the prospective pur-
chaser.
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" +Postponed from the 12th February,
1964.




